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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
2" & 3" Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

Dated: 29.10.2026
NOTICE

Please take notice that the following matters listed in the Court — 11 on 28.10.2026 were

not taken up. The next dates of hearing in the matters are indicated below: -

S. No. Case No. Name of the parties Last Date Next Date of
of Hearing Hearing
1. Comp. App. (AT) Vaibhav Aggarwal 28.10.2026 14.12.2026

(Ins) No. 778 of Suspended Director & Shareholder
2024 & 1.A. No. of Rudra Buildwell Constructions
1988, 6537 of Pvt. Ltd.

2025, 2714 of 2026 | Vs.

Priti Rawat Pandey & Ors.

With
2. Comp. App. (AT) Rudra Home Buyers Welfare 28.10.2026 14.12.2026
(Ins) No. 780 of Association (Through its Gen
2024 Secretary)
Vs.

Priti Rawat Pandey & Ors.

3. I.A. No. 7559 of Anuj Goyal 28.10.2026 14.12.2026
2026 in Comp. Vs.

App. (AT) (Ins) Parminder Singh Bhullar & Anr.
No. 1022 of 2026

4. Comp. App. (AT) Krishan Dhingra 28.10.2026 15.12.2026
(Ins) No. 254 of Vs.
2025 State Bank of India & Anr.



https://nclat.nic.in/

Website: https://nclat.nic.in/

5. Comp. App. (AT) Rakesh Kumar Gupta, 28.10.2026 15.12.2026
(Ins) No. 782 of RP for Three C Universal
2025 Developers Pvt. Ltd.
Vs.
Santosh Garg & Ors.
6. Comp. App. (AT) Shiv Kumar 28.10.2026 15.12.2026
(Ins) No. 1783 of Vs.
2025 & 1LA. No. Vishnu Upadhyay & Ors.
6955, 6956, 6957
of 2025
With
7. Comp. App. (AT) Rohit Kasliwal 28.10.2026 15.12.2026
(Ins) No. 1784 of Vs.
2025 & I.A. No. Vishnu Upadhyay & Ors.
6958, 6959, 6960
of 2025
8. Comp. App. (AT) Wellington Transportation Pvt. Ltd. | 28.10.2026 15.12.2026
No. 75 of 2026 Vs.
Serious Fraud Investigation Office
9. Comp. App. (AT) Arora Fibres Ltd. 28.10.2026 15.12.2026
No. 172 of 2026 Vs.
10. | Comp. App. (AT) Department of Income Tax 28.10.2026 16.12.2026
No. 258 of 2026 Vs.
Registrar of Companies, Goa & Ors.
11. | Comp. App. (AT) Davinder Kaur & Anr. 28.10.2026 16.12.2026
No. 294 of 2026 Vs.
I3 Infosystem Pvt. Ltd. & Ors.
(With Defects)
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12. | Comp. App. (AT) Vardhman Polytex Limited 28.10.2026 16.12.2026
No. 343 of 2026 Vs.
Maschinen Umwelttechnik
Transportanlagen Gesellschaft
Gmbh & Anr.
13. | Comp. App. (AT) Shashikant Mulchand Trevadia and | 28.10.2026 16.12.2026
No. 354 of 2026 Ors.
Vs.
Juliet Apparels Private Limited &
Ors.
14. | Contempt Case (AT)| Khushman Jal Tamboli 28.10.2026 16.12.2026
No. 34 of 2025 in Vs.
Comp. App. (AT) Bharat Road Carrier Pvt. Ltd. & Anr.
(Ins) No. 1169 of
2023
15. | Comp. App. (AT) B.G Petrochemicals Pvt. Ltd. 28.10.2026 14.12.2026
(Ins) No. 675 of Vs.
2023 Kaiser Industries Ltd.
16. | Comp. App. (AT) Krishna Solvechem Ltd. 28.10.2026 14.12.2026
(Ins) No. 33 of Vs.
2024 & I.A. No. Arch Pharmalabs Ltd. & Anr.
1664 of 2024
17. | Comp. App. (AT) L7 Hitech Pvt. Ltd. 28.10.2026 14.12.2026
(Ins) No. 219 of Vs.
2024 Shailesh Bhalchandra Desai
Liquidator of Emi Transmission
Ltd.
18. | Comp. App. (AT) Outline Systems India Pvt. Ltd. 28.10.2026 14.12.2026
(Ins) No. 436 of Vs.
2024 Sreemudranalya Technology Pvt.
Ltd.
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19. | Comp. App. (AT) Commissioner of State Tax 28.10.2026 14.12.2026
(Ins) No. 520 of Vs.
2024 & 1.A. No. Balmukund Bhagchand Kabra,
1817, 1818 of 2024 | Resolution Professional of
Intelligent Textile Engineers Pwvt.
Ltd. & Ors.
20. | Comp. App. (AT) Himanshu Harshad Choksi 28.10.2026 15.12.2026
(Ins) No. 587 of Vs.
2024 & 1.A. No. Kirtanlal & Sons and Ors.
4829 of 2026
With
21. | Comp. App. (AT) Saunak Harshad Choksi 28.10.2026 15.12.2026
(Ins) No. 588 of Vs.
2024 & 1.A. No. Kirtanlal & Sons and Ors.
1246 of 2026
22. | Comp. App. (AT) Narendra Solvex Pvt. Ltd. 28.10.2026 15.12.2026
(Ins) No. 631 of Through Its Liquidator Jagdish
2024 Kumar Parulkar
Vs.
Narendra Vegetable Products Pvt.
Ltd. & Ors.
23. | Comp. App. (AT) Rotomac Exports Pvt. Ltd. 28.10.2026 15.12.2026
(Ins) No. 637 of Through its Liquidator, Anil Goel
2024 & I.A. No. Vs.
2280 of 2024 Mohan Steels Ltd.
24. | Comp. App. (AT) Kushwaha Construction Company | 28.10.2026 16.12.2026
(Ins) No. 675 of Vs.
2024 & 1.A. No. LQI Infra Ltd.
2196 of 2024 (Formerly known as Linkquest
Quippo Infra LLP)
(With Defects)
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25. | Comp. App. (AT) | Vijay Rajan 28.10.2026 16.12.2026
(Ins) No. 1533 of Vs.
2024 Harsh Khanna & Anr.
26. | Comp. App. (AT) Rajdeep Boiler Pvt. Ltd. 28.10.2026 16.12.2026
(Ins) No. 1923 of Vs.
2024 Detox India Pvt. Ltd.
27. | Comp. App. (AT) Kashyapi Infrastructure Pvt. Ltd. 28.10.2026 16.12.2026
(Ins) No. 586 of Vs.
2025 & I.A. No. Omkar Nests Pvt. Ltd.
2202 of 2025
(With Defects)
28. | Comp. App. (AT) Art Construction Pvt. Ltd. 28.10.2026 16.12.2026
(Ins) No. 1122 of Vs.
2025 BPTP Ltd. & Anr.
With
29. | Comp. App. (AT) BPTP Ltd. 28.10.2026 16.12.2026
(Ins) No. 1278 of Vs.
2025 Udayraj Patwardhan,
RP of Adel Landmarks Ltd. & Anr.
30. | Comp. App. (AT) Gopal Kalra 28.10.2026 16.12.2026
(Ins) No. 1290 of Vs.
2025 & 1LA. No. Akhilesh Kumar Gupta
4883 of 2026
31. | Comp. App. (AT) Ritwik Finance Enterprises Pvt. 28.10.2026 16.12.2026
(Ins) No. 1306 of Ltd.
2025 Vs.
Grenesiis Constro Pvt. Ltd.
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32. | Comp. App. (AT) UCO Bank 28.10.2026 17.12.2026
(Ins) No. 1339 of Vs.
2025 Xenitis Infotech Ltd.
33. | Comp. App. (AT) Sanjay Gupta 28.10.2026 17.12.2026
(Ins) No. 326 of Vs.
2026 & I.A. No. Aruna Sikdar & Anr.
1233, 1234, 1235,
3054 of 2026
With
34. | Comp. App. (AT) Sanjay Gupta 28.10.2026 17.12.2026
(Ins) No. 328 of Vs.
2026 & I.A. No. Aruna Sikdar & Anr.
1236, 1237, 1238
1239 of 2026
With
35. | Comp. App. (AT) Sanjay Gupta 28.10.2026 17.12.2026
(Ins) No. 657 of Vs.
2025 & I.A. No. Aruna Sikdar & Anr.
2559, 2560, 2561
of 2025
With
36. | Comp. App. (AT) Sanjay Gupta 28.10.2026 17.12.2026
(Ins) No. 416 of Vs.
2026 & I.A. No. Aruna Sikdar & Anr.
1593, 1594, 1595
of 2026
37. | Comp. App. (AT) Ram Parshotam Mittal & Ors. 28.10.2026 17.12.2026
No. 177-178 of Vs.
2023 & I.A. No. Hotel Queen Road Pvt. Ltd.
3261 of 2026
38. | Comp. App. (AT) Santanu Bhaduri 28.10.2026 17.12.2026
No. 234 of 2023 Vs.
Nijji Healthcare Pvt. Ltd. & Ors.
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39. | Comp. App. (AT) Shama Shaikh 28.10.2026 17.12.2026
No. 183 0f 2024 & | Vs.
I.A. No. 4300, 4301 | Splendor Complex Co-operative
of 2024 Housing Society Ltd.
40. | Comp. App. (AT) Akhtar Parvez Maimoon 28.10.2026 17.12.2026
No. 188 of 2024 Vs.
AMA Industries Pvt Ltd & Ors.
41. | Comp. App. (AT) Bhuwan Lal Sahu & Anr. 28.10.2026 17.12.2026
No. 227 of 2024 & | Vs.
I.A. No. 5071 of The Registrar of Companies, West
2024 Bengal Ministry of Corporate
Affairs & Anr.
42. | Comp. App. (AT) Sunil Maheshwari & Anr. 28.10.2026 18.12.2026
No. 256 & 257 of Vs.
2024 & 1.A. No. Rai Bahadur Kishore Chand and Son
5811 of 2024 & Ors.
43. | Comp. App. (AT) Arun Kumar Agrawal 28.10.2026 18.12.2026
No. 279 of 2024 Vs.
Euro Strips Pvt. Ltd. & Ors.
44. | Comp. App. (AT) Deputy Director of Income Tax, 28.10.2026 18.12.2026
No. 412 of 2024 Investigation, Delhi
Vs.
Krrish Realty Ventures Pvt. Ltd. &
Anr.
With
45. | Comp. App. (AT) Deputy Director of Income Tax, 28.10.2026 18.12.2026
No. 413 of 2024 Investigation, Delhi
Vs.
Krrish Realty Ventures Pvt. Ltd. &
Anr.
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46. | Comp. App. (AT) Brescon Realty Pvt. Ltd. 28.10.2026 18.12.2026
No. 32 of 2025 Vs.
Eicher Motors Ltd. & Ors.
47. | Comp. App. (AT) Mohaque Deepak Mehra 28.10.2026 18.12.2026
No. 161 of 2025 & | Vs.
I.A. No. 4033 of Dishti Industries Pvt. Ltd. & Ors.
2025 & 1256, 4877
of 2026
48. | Comp. App. (AT) Capricorn Qils Ltd. & Ors. 28.10.2026 21.12.2026
No. 268 — 273 of Vs.
2026 Om Prakash Agarwal & Ors.
(With Defects)
With
49. | Comp. App. (AT) Dinesh Sarda (HUF) & Ors. 28.10.2026 21.12.2026
No. 296 of 2026 Vs.
Umesh Agarwal & Ors.
With
50. | Comp. App. (AT) Anupam Tieup Pvt. Ltd. & Anr. 28.10.2026 21.12.2026
No. 256 of 2026 Vs.
Om Prakash Agarwal & Ors.
(With Defects)
51. | Competition App. Qube Cinema Technologies Pvt. 28.10.2026 21.12.2026
(AT) No. 8 of 2025 | Ltd.
& ILA. No. 3410 of | Vs.
2025 Competition Commission of India
& Ors.
With
52. | Competition App. UFO Moviez India Ltd. 28.10.2026 21.12.2026
(AT) No. 9 of 2025 | Vs.
Competition Commission of India
& Ors.
With
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53. | Competition App. Kesar Entertainment & Anr. 28.10.2026 21.12.2026
(AT) No. 10 of Vs.
2025 Competition Commission of India
& Ors.
54. | Compensation Maharashtra State Power 28.10.2026 21.12.2026

Application No. 02
of 2018

Generation Co Ltd.
Vs.
Nair Coal Services Ltd. & Ors.

By order of Hon’ble Officiating Chairperson

-Sd/-
Registrar
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